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(c) tbe foreian excbange involved therein, 

year-wise? 

THE DEPUTY MINJSTER IN THE 
MINISTRY OF PETROLEUM AND NA-
TURAL GAS (SHRI RAFIQUE ALAM): 
(a) to (c). LPG bas to be imported into tbe 
country to meet tbe gap between indigenous 
demand and supply. I t is expected tbat in 
tbe year 1988-89 and' 989-90 quantities of 
250,000 tonnes and 222,000 tonnes would 
be imported. As per present estimates, the 
value of imports in 1988-89 would be 
around Rs. 86 crores. As the pnces keep 
changing in the international market, it 
would not be po3sible to estimate the value 
of imports in 1989-90. 

Electrification of villages and pump 
set. energisaUon 

5283 SHRI BRAJAMOHAN 
MOHANTY : Will the Minister of ENERGY 
be pleased to state: 

(a) the names of the States which have 
failed to achieve the targets for vlllage 
electrlficallon and pump sets energlsation 
during first two and a balf )ears of Seventh 
Plan and tbe reasons tberefor; and 

(b) the number of pump sets which are 
out of order and out of use, State and 
Union Territory-wise? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATl 
SUSHILA ROHTAGI) : (a) Assam, Blbar. 
Orissa, West Bengal. Megbalaya, Arunacbal 
Pradesh, Gujarat, Jammu and Kasbum. 
Mizoram and Sdtklm could not achieve the 
targets fixed for village electnficatlon dUflDg 
the fint two and a balf years of tbe Seventh 
Plan. Assam, Bibar. Manipur, Megbalaya. 
Orissa. Nasaland and West DenIal could not 
achieve tbe taraets in respect of pumpsets 
energisation during the first two and a balf 
year of tbe Seventb Plan. 

There are various reaaons for non-
achievement of the targets which include 
short supply of construction materials, 
diflicult terrain in biIJy and tribal areas, lack 
of demand, orpnisational deficiencies. ctG, 

(b) Information relating to the pumPlOll 
out of order and out of usc is not beina 
cgUated. 

[Traniation] 

S.T.D. facility ID States 

5284. SHRI ASHKARAN SANKHA· 
WAR: Will the Minister of COMMUNICA-
TIONS be pJeased to state: 

(a) the parts of tbe country where STD 
facility has been provided; 

(b) tbe State-wise details in tbis regard; 
and 

(c) tbe namel of tbe other places where 
Government propose to provide this facility 
during the current year 1 

lHE MINISTER OF ENERGY AND 
MINI~TER OF COMMUNICATIONS 
(SHRI V ASANT SATHE) : (a) and (b). List 
showmg tbe names of the places provided 
With STD facility is laid on tbe table of tbe 
House. 

[Placed in Library. See No. LT-
5848/Sts) 

(c) Other places wbere tbis facility is 
proposed to be provided dunna 1987-88 
are: 

1. BongaigaoD (Assam) 
2. Srivilliputtur (Tamilnadu) 
3. Tundla (U.P.) 
4. Bijnore (U.P) 
S. Pitboraaarh (U .P) 
6. Hajipur (Bihar) 
7. Noaore (Tamimadu) 

Opening of Post otBces 1ft Rural 
Area. ID Kaaplll' 

5285. SHRI ASHKARAN SANKHA-
WAR: Will tbeMinisterofCOMMUNICA-
lIONS be pleased to ltato : 
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<a) tbe number of post officcs opened in 
rural areas of Kanpur dUring 1987· 88; 

(b) tbe names of tbese post offices and 
the locations tbereof; and 

<c) tbe number of post offices proposed 
to be opened during J 988-89 and their 
location? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE): (a) One new post 
office bas been opened in Kanpur (Rural) 
district so far during the current year 
(1987-88). Five more post offices have 
been sanctioned. 

(b) The post office already opened IS m 
Gayatri Siddh Peetb, Kbadesar. The five 
other post offices sanctioned are for 
Sabajanpur. Parachand, Kadan Cbampatpur, 
Delbi Uzapr and Sarain. 

(c) Tbis bas not yet been finalised 

Advertisements maknig fdke 
promises 

'286. SHRI KAMLA PRASAD 
llAWAT: Will the Mimster of INFORMA-
TION AND BROADCASTI1-JG be pleased 
to state: 

<a> Whether Government are aware that 
a larae number of advertisements on RadiO, 
Doordarsban and lD cinema bouses arc 
beina broadcast/telecast/displayed wbicb give 
fake promises and false mformatlon; 

(b) if 10, wbetber such advertisements 
have adverse effect on the minds of children; 

(c) if so. whetber Government propose 
to devise suitable means so as to ensure tbat 
these advertisements are allowed only after 
maklnl neccssary ameG{ ments to give a 
correct and true plcture of the subject of 
advcrtilClDCnt, and 

(d) if Dot, the reasons therefor 1 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF 
INFORMATION AND BROADCASTING 
,SHRI H.K.L. BHAGAT): <a> to (d). The 

advertisements on the All India Radio and 
Doordarsban have to conform to tbe require-
ments of the relevant commercial code 
which adequately safeguards tbe interests of 
tbe consumers including children. Cinema 
excludlDg certification of the films for public 
exhibition is a state subject. Tbe production 
and exbl bition of tbe films is in tbe Privat 
Sector. However, tbe 61ms incJudin'! 
advertisement films are subject to censorship. 
The existing arrangements are Quite adequate. 
It is open to any aggrieved party to seek 
redressal under tbe appropnate Jaw from tbe 
concerned authorities. 

[English] 

Industrialisation of Backward Tribal 
Districts 

5287. SHRI PARASRAM BHARD-
W AJ: Will tbe MlDlster of INDUSTRY be 
pleased to state: 

(a> the number of lJcences so far issued 
for the mdustrlaltsatlon of the 'No Industry 
DIstncs' ID Madbya Pradesb, particularly In 
BIJaspur district; 

(h) the progress made for tbe estabhsh-
ment of unit. and 

(c what aCllon IS bemg taken by 
Government for .,peedy mdustnahsatlon of 
tbe backward tnbal dlStflctS of the country? 

THE MI~ISTER OF INDUSTRY 
(SHRI J. VENGAL RAO) : (a) and (b). 32 
mdustnal licences (mcJudJDg 2 Carry-on-
Busm~ss licences were ISSUed during the 
calendar years 1984 to 1987 for setting 
up of mdustnes m the 'No Industry 
Districts' of Madbya Pradesh. Dunng tbe 
above S81 I period, 3 industrial licences 
(lDcludios. I) Carry-on-Busmess III.ence) were 
N.ued for setting up mdustries III BJlaspur 
dlstr d. a centrally declared backward 
dlstn.:t in Madhya Pradesh. Since it generally 
takes about three to four yean for an 
industrial project to fructify. the above 
mentioned industna) licences would be at 
various stases of implementation. 

(c) One of tbe Important objectives of 
Oovcmment'!. policy is to correct teaiOnal 




